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KARKARDOOMA COURTS: DELHI
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oy foruargid forinformation & necessary action to:-
1.The Regjtrar General, Hon'ble High Cout of Delh, New Delhi
2. The Prindipal Disict and Sessions Judge(HQs), Tis Hazari Cour, Deli.
3. Concerned dicial Oficers, Karkardooma Courts, Deli

erge Concerned Branches, Delhi.
ST Viebiite Commitee, Ts Hazgef Cours/Karksodfoa Courts, Dl .
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8. Guard File.
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! Principal Disrct & Sessions Judge
Exat Distrct, KIKD, Delhi




